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OFFICE OF THE PRIl‘iCIP5L_Dl&TRICT 8: SESSIONS .IUDGE-CUM-SI_?L._ J,UDQEJ_PCAC'[')_,CBILR_OU_S_E
AVENUEHQOURT C_OMI!LEX,_ljIELW DELI—l'I._

QRDER

In partial modification of this office order No.D.R.(Spl.Judges)JRACClGaz.l202Ei/14612-C-14680-C,
dated 06.06.2026, for performing urgent misc. work like remand work, issuance of search warrants etc. after 5.00 P.M.
on a working day, Sunday and closed Holidays, the following Officers shall be on duty on the dates mentioned against
their names :-

W _ Holiday T

_ 1 Ms. Smite Garg Special Judge‘(i?C Act)fCBi)~13 06.07.2026 -
2 _lr-'-".1:-ullntu-;_$!-. -
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U 9 3 Principal Dist1'ict&Seg:1l1sJu:lz;;tt2
Q» or ‘ cum-Special Judge(PC Act)(CBI)

7 Name of Officer lDe5—ign;ltion 77677776 W WWDate5W ’ Sunday! ‘

- Rouse Avenue Court Complex.
alfiitz - New Delhi.

N0.D.R.{Spl..iudges)/RACC/Gaz./20261! 73/Z--e-'7'33é'/P Dated = as/nyze-Z4’
Copy forwarded for information and necessary action to :- 5}’ 0:1/;-Pflfi

. The Registrar General, High Court of Delhi, New Delhi.

. The Pri1‘lCipal District 8: Sessions Judge(I-IQs), Tis Hazari Courts, Delhi".

. Sh. Sanjay Jindal, Spl. Judge(PC Act)'(CBI)-10, RACC, -New Delhi.

. Ms. Smita Garg, Spl..ludge (PC Act)(CBI)-13, RACC, New Delhi. -

. The Director of Prosecution, CBI, Block No.3, II Floor, CGO Complex, Lodhi Road, New Delhi.

. The Director of Prosecution, Govt. of NCT of Delhi, Tisil-I-azari_Courts, Delhi.
The Director, Directorate of Enforcement, New Delhi. ' -

. The Director General (Prisons), Tihar Jail, New Delhi. ' *1
9. The Chief Prosecutor, CB!/ACB, RACC, New Delhi
10. The ACP (Court Security), Rouse Avenue District Court Complex, Neu Delhi.

_/1/1'. The Website Committee, Tis Hazari Court, Delhi.
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. The I-iony. Secretary, Central Delhi Court Bar Association, RACC, New Delhi.

. The Branch In-charge, Care Taking, Facilitation, Filing and Pool Cars Section, RACC, New Delhi.
14. The In-charge, Computer Branch, RACC, New Delhi.
15. The Reader/P.S. to the undersigned.
16. The Lockup ln-charge, Rouse Avenue Court Complex, New Delhi.
17. The Police Chowki In-charge, Rouse Avenue Court Complex, New Delhi.

Principal lglict 8: Sessions Judge-
' cum-Special Judge(PC Act)(CBl)

Rouse Avenue Court Complex,
New Delhi.


